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Subject: SENDING COPIES OF ORDER PASSED 13Y THE BENCH 

IN APPLICATION NO. 

Please find enclosed herewith the COPY of the Order/Ijmc 

passed by this Tribunal in the above said Application on 
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(Judicial) 
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The applicant in his Ilemo cisted 
2-3-1 35 has sought permission 
to withdraw the application  
with liberty to approach the 
Tribunal later, if necessary, 
s the appljcatic, n is not 
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